DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday, 7" June, 2011/ J aystha 17, 1933 (Saka)

No. 125

Sub: DETENTION AND RELEASE OF MEMBERS.

The following messages addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,
Delhi, were received from SHO, Darya Ganj, Delhi:

“I have the honour to inform you that Hon’ble Member of Legislative Assembly
Delhi; Prof. Vijay Kumar Malhotra, Shri Sahab Singh Chauhan, Shri Ravinder Nath
Bansal, Shri Mohan Singh Bisht, Shri Subhash Sachdeva, Shri Pradyumn Rajput, Shri
Manoj Shokeen, Shri Sunil Kumar Vaidya and Shri Srikrishan Tyagi were detained from
1110 to 1120 AM on 05.06.201 1while trying to enter Ramlila Ground forcibly™.

P. N. MISHRA
Secretary

oot faem= |
THER 9RT—2
faarlt aen s "Fel | SEta 9m SEer
WAaR, 7 54, 2011/ 17,1933(3)

1125
e ot iRear vd R

AR orezer,feeelt fAum ww & weifdd va.ge.en., sRarie, et o
ferrferRaa daer ura gem 2:-

TS IS GFHE T8 Gfad o ® 6 Reeh fum ww & gy aewl
ul. fasa AR Aeer, st wee Rig dem, st g T 999, 5 Awa R R,
ST gy dear, St ugE Ieigd, s T o, st e gER e eiR s
AT AFA B AT TS | UG BRa gY i 05.06.2011 @t 11.10 qor
R®BaR far |

S 99l ot St v @ 11.20 g9 Rer & &y )

0. T, fasn



